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INTR0DUCl10N 

I, the Chairman, Committee on the Welfare of Scbeduled Cutes aDd Scheduled 
'IDbes haviDg been authoriled by the Committee to fiDllile and IUbmillbe Report OD 

their behalf, present Ibis Eighth Report (1We1ftb Lot Sabha) OD the MiDiItry of 
IDfonnalion aDd Broadcuting-Raervalion fex' and empIoymeat ofScbeduled CUIeI 
and Scheduled'IDbcs iD All India Radio and Doordarshan. 

2. The Committee took evidence of the representativCl of the Ministry of 
Information and Broadcasting and those of All India Radio and Doordarsban on 
29 August, 1997. The Committee wish to express their thanks to the officers of the 
MiDistry of Information and Broadcasting and AlIlDdia Radio aDd DoordarshaD for 
placing before the Committee material and iDfonnation the Committee desired iD 
connection with the cxamiDation of the subject. 

3. The Report was considcmi and adopted by the Committee on 10 December, 
1998. 

4. A Summary of conclusions/recommendations contained in tbe Report is 
appended (Appendix). 

NBWDm.m; 
lHcember, 1998 
AgrahaytJllll, 1920 (SakD) 

(v) 

KARIAMUNDA 
Chl.Jirmtlll, 

Commillee Oil 1M ~Vare of 
Schetbll«l Outes aNl Sclf«lMled 'I'ril¥s. 



PAIn'I 

RBSERVATIONFORAND EMPLOYMENT OF SCHEDULED CAS'IBS AND 
SCHEDULED 11UBES IN AlJ..1ND1A RADIO 

CllAPTEltI 

Backpoaad Note 

1.1 The Committee have beeII informed that the AIR WII establiabed on 8th JuDe, 
1936 aDd at present AIR functions under the Directorate GeDerai (D.O.), aD IltIChed 
office of the Ministry of Information and Broadcaslml. The D.G. is enll'Ulted with 
the work of operating the brolldcut allover the country under over all supa'vision of 
the Ministry and also to implement the policies and decisions of the Ministry through 
its field offices. 

1.2 It has also been informed that for the first time, instructions regarding 
reservations to SCs for employment were issued by the Govenuncnt of India on 
21.9.1947 and after the promulgation of the ConstitutiOD of India, a resolution was 
issued by Government on 13.9.19S0 providing rest.rntionl for STs also in addition 
to the reservations for SCs.AsAIR WII already in existence at the time of tile issue of 
aforesaid instructions in 1947, the reservation order became applicable to AIR w.e.f. 
that date. 

1.3 The present pm:entages of reacnation i.e. IS., and 7'n" for SCI and STs 
respectively applicable to various catesories and posts both for direct reauitmeDt and 
promotions were laid down w.e.f. 25.3.1970. However, in the case ofrocruitment on 
regional basis, tile percentage of reservation varies from region to region. 

DIrec:torate of AIR 

1.4 The Committee have been infmned tbatAIR. is beaded by aDirectcJrato.Gc 
who is assisted by Senior Officers in the field of programme. Eagineering, News and 
Administration. On being asked how many SCIST Senior OtDcers are tbae in AIR to 
assist the Director..Qena-a1, the Ministry in a post evidence reply stated that two 
Scheduled Casta and tine Sd1eduIcd ntbes ofBca1 are directly usisling the Director-
General in the fidd of Programme. Engineering, News and Adminialration. 

1.5 As reprds the procedure regarding Ielcction and appointment of Director­
General of AIR it has been stated that selection is made by the UnioD Public Service 
Commission by following composite method of Promotionfn'anJfer ~ Deputation. 
In the .eveut this procedure does Dol yield any result, the post is 8l1ed by direct 
RccruitmeDt by the Commission lbemlelwa. WbeII asked bow many SC/ST officers 
from feeder cadre are eligible for promotion to the poll ofDirectorlt.e-GeerallnAIR 
it was stated that one SC ofllcer in the feed« Seaior Administrative Grade of India 
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Broadcasting (ProgrlJDlDe) Service is eligible for consideraUon for p-omotion to the 
post of 00 as per the existing Reauitmeut Rules. 

1-' TIle ComndUee DOIe"'t A111ad1a RadIo .. 1auded by a DInetor-Generai 
wIao .. _ .... by SenIor Oftken ba abe field ofP ...... ......., ....... rl .... News 
.... A ............ tIoa. ...... CommIttee appndate tIaat oat 01 .... nIor oIIIc:en 
wIaoan dIndIy ..... ". .... Dlnctal'-Ga.raI, twoolllcen ....... to SdMduied 
Caste COImiI .... ty and til .... oIIk:en be"", to Sdted.W'lHbe conmnualty. One 
sc oftker In til. feeder cadn of s.Iar AdlllbdltradY. G .......... lbIe for 
CGDIIderatloD 'or pl'OlllOtloa In .... pod of Dlnctor-General. ...... CommIttee 
IIope ... t the MIaIItry wII CGDtIa_ to keep ., "'aprlt In latan allo ID order 
to maintain the adequte np ....... 01 Sc.IST.1n tIIe.Dlor ..... 1 oIIIcer In 
tile Directorate 01 AIR. 



CHAPTERD 

Recruitment 

2.] As regards the procedure for reauitment of staff in various cale80ries of poltl 
in AIR the Committee wete informed that, the posts in AIR are civil posts aDd the 
recruitment to the Group 'A' posts and certain Group 'B' posts is made bough UPSC. 
The remaining posts are filled either through Staff Selection Commission or reauiled 
locally through Employment Exchange as pet recruitment rules for the reapecli~ 
posts. The concessionslrelaxalions in recruitment of SCsiSTs as IRIC2ibcd by DOPctT 
in Chapter 6 of the Procedure on the subject and any othet concessions in ReauitmeDt 
Rules are followed invariably. 

2.2 The Committee note that as pet the statement furnished to the Committee 
regarding reauitment made by AIR during 1994. 1995 and 1996 the number of carry 
forward posts in Group 'e during 1994 is 2 for STs and 10 for sea in 1996. Similarly 
the carry forward vacancies in respect of Group '0' posts is 2 for SC in 1994. '!be 
Committee also note that in a note furnished to the Committee the reason for abc CIl1'Y 
forward ofvacancics is stared to be non-availability ofsuitlblccandidares of~ 
categories during those years. 

2.3 On being asked what steps Wf:le takeD to minimise Ibc carry forward vacanciea 
the Ministry stated in a post evidence reply tbal to minimise the carry fCl'Wlld VICIDdeI 
special reauitmeut drives wa-e conducted during 1989, 1993-94 and 1995-96 and 
would be continued as and wbeD required. 

2.4 Asked about the number of caDdidatea appointed both SCI aDd STs in Group 
A, B. C and D categories as a result of Special Reauitment Dme undertakal the 
following ltatement has beaI fumisbed to the Committee:-

Statement llaon. N ......... 01 On.ILIa .. Applied, N ........ 01 C ..... .. 

1994 
1995 
1996 

Selected and N ......... 01 Caad ...... AppoIDted In AU ..... ..... 
... aesalt oISpedaI a.a.ae-t Drm ........... 

o..t-. ...... ,..,. 
(A) Scbeduled Cute 

Candidales Applied Caadidllel ScIecIed Caadidllel AppaIDIed 
Group Group Group 

A B C D A B C D A B C D 

48 62 11 17 9 11 
I 20 6 6 6 5 

48 56 7 2 6 2 

3 
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(8) Scheduled Tribe 

Year Candidates Applied Candidates Selected Candidates Appointed 
Group Group Group 

A 8 C D A 8 C D A 8 C D 

1994 6 60 2 9 2 7 
1995 10 270 25 67 3 11 3 
1996 - 361 52 17 8 14 7 

l.S Tbe Committee note that the posts In AIR are civil posts and the 
recruitment to tbe Group' A' posts and certain Group 'B' posts Is made tbrough 
UPSC. The remaining posts are OUed either through Staff Selection Commission 
or recruited locally througb Employment Exchange. The Committee also note 
that as per the statement of recruitments made by Alit during the year 1994, 
1995 and 1996 certain posts have continued to be carried forward espedaUy In 
Group C and D ategories. The reason for this carry forward of vacancies Is 
stated to he non-availability of suitable candidates from SCJST communities. 
The Committee feel tbat there is no dearth of suitable SCJST candidates In the 
country ~ as such Ministry's plea Is untenable. Had Che Ministry of Information 
& Broadc8.41ting/AIR made serious efforts to lUI all these posts, the need for 
carrying forward the same would not have adown. The Conunittee are of the 
view that unless concerted efforts are made by the AIR, the shortfall in the 
representation of SCslSTs cannot be wiped out. The Committee, therefore, urge 
that the reservation orders should be rigidly followed so that reserved vacanc:ies 
are Oiled in at the earliest and shortfalls are obliterated. The Committee desire 
that the Ministry/AIR should again resort to time bound Special Recruitment 
Drive to wipeout the shortfaU of reserved vacancies. The Government should 
also consider to appoint SCs/STs on the basis of their minimum Educational 
Qualifications for a post and impart them inservke training to make Chem suitable 
for the post. 

Interview 

2.6 The Committee have observed that in AIR Sc/sTcandidates are not.interviewed 
on separate dates and in separate blocks other than the days on which general candidates 
are interviewed. 

• When asked to state the reasons as to why AIR is not following the practice of 
interviewing SC/ST candidates on separate dates and in separate blocks other than 
the general candidates, the Ministry vide their post evidence reply stated that AIR did 
not follow these instructions inadvertanUy. Instructions (Annexure) have been issued 
on 8.8.1997 toAIR StationslOffices for strictly following the instructions on the subject. 

2.7 The Committee an distressed to note that despite dear instructions oflbe 
Go\remmebt AIR Is DOt interviewing the SCJSt candidates on .e ... rate dates 
aJfir.ep.rate blocks other than the days on which poeral candidates are 
interviewed. The Committee also note that when the matter was under tIaelr 



s 
considentioa the DIrector Genenl, AIR .... __ .... tndIoM 011""" to • 
Its zoul beadlllleads 01 ollkes to Imutably follow the ................. by th. 
MI .... try of Ho ... Atraln and DOP'" T with reprd to the 1aoId", oI ..... n .. 
Intenlews of SCIST candidates. The Co ....... tte. desl ... tlaat In aU fubl ... 
recrultmenta, SCIST candidates even thou ... their number II very f.w be 
Interviewed on sepante dates and In sepan .. bIocu .. dlat the cudldates 
be ........ to these communities .... not adJudaed In proper p....,.alft. 

Casual Employment 

2.8 On a specific question about the DUmber of casuII employees appoiJIled durin. 
the last 3 years in AIR. the Committee have been informed thal in all 40 persons were 
employed on casual employment out of which 10 penoDS be1oD. to SC and Done 
from ST communities. 

1.9 The Committee note th.t out of 40 pe ........ mployed 011 cuuaI ..... 
durl .. the last three yean, 10 penoDl belong to SC ca....,., and __ from ST 
category h •• been taken In. There are specific orden on til. nbJed that 
..... rv.tlons .re .ppllcable in cue of canal wc:andes also wit .. the duntiOll 01 
employment is more than 45 days. The CommIttee desIn that AIR .... 1eI strictly 
Imple ... nt the directives 01 the Government and ander .. rIous eIrorts to employ 
ST candidates also on casual bull. 



CllAPTERm 

s ... s ..... 
3.1 The followiDg ltatemeat iDdicatiDg the total number of employees ud the 

numba' of SCIISTI amoDI tbem in AIR u on 1.1.1 996 bu been furnished to the 
ConuniUce:-

S'" S ........ 01 AII ....... 1tadIo (As on 81.01.1"'> 

Group of Total No. of tiJlmMr gf ~nllB Shortfili. PerteDtqcof 
post Employees SC ST SC ST SC ST Shortt III. 

SC ST 

A (Lowell I11III) 912 155 37 15.7'. 3.71. 37 - 3.71.· 

A (AI • whole) 173. 200 64 11~ 3.6 •• eo 66 3.5K 3.U. 

B 1139 137 95 12.03. 1.34. 34 - 2.97. 

C 9305 1553 110 I6I6K 9.4K 
D 3756 1010 45S 26.~ lUK 

D 1113 579 79 52.02. 7.1. 4 - 0.4. 
(Sweepen) 

• Reservation in Group is only amoDgst the lowest IUIlg IDd iD promotiOD in DOD­
selection method above the lowest rung. 

3.2 As per the IWmeDt of staff ItIeIlJlb of All India Radio for the yeII'I 1994, 
1995 and 1996 fumisbed to tbe Commlt1ee it is obacned that in Group 'A' posts 
(lowest rung) the shortfall of SCI and STs during the yell' 1994 was 17 and 47, IDd 
in Group 'B' pollS it was lOud 95 reapectlvely. During 1995 the shortfall of SCI and 
STs in Group 'A' posts (lowest ruBl) wu 5 and 40 respectively and in Group 'B' posts 
the shorfall ofSC was 47. Durinl 1996 whcnu thelhortfall olSTiD Group 'A' posts 
(lowest runl) wu 37, that of SC in Group '8' posts was 34. The reasoDS for this 
shonfall are staled to be Don-aVlllability of elilible SCIST CIDdidatca. 

3.3 WheII asked what efforts have been IDIdeIproposed to be IDIde to cle. the 
shonfall; the Ministry vide their post evidence nOie ItaIcd that Special ReaultmeDt 
Drive Will held during 1993-94. StiD due to nOD-availability of suitable cudidltea, all 
the backlog vacancies c.ould DOt be ftllai. A special RecurillDCDt DrM would be 
-conducted in the near future to clear the bactloa vacanciel of SCslSTs and inllrUcdons 
in this regard are UDder proc::eu. 

3.4 On being asked the totailUalgtb of officcn diJcip1iDe-wlle at beIdqua1en of 
AIR IDd the number of SCsiSTs among them U OD 1.10.1997, theMiDlltry fumiJbed 
the following statemeDt:-

6 



S.No. Discipline 

1. BDpneeri.nl 
2. ProarlJDlDe 
3. AdmiDislratiOD 
4. News 

7 

No. of offic:en 
workiD, in Air 
Headquarter 

135 
38 
90 

332 

No. ofSCIST omc::ers among 
them 

sc 
19 
3 

13 
18 

ST 
t 
2 
3 

12 

3.5 'I1ae ComiDIaIIe repel to note duat tIae np ........ 1IDa ~ sea ..... STs In 
Groap A ..... G .... p ...... (allo dllclpllne wile) In AIR ......... below the 
PnICribed quota. TIle QwunItt- .... DOt C'AHWInad wltII tit. plea of ... Mlalltry 
or .......... UabiUty or .. nable SCIST caadklates ..... ltroIIIIy ncOIIIIIIeDd dlat 
sborttaD In" tile ca ......... or ..... sbould be wiped _t by ......... to special 
recruitment driYa u ...... by rep......tatlvel orM.....,.. 

3.6 'I1ae CommIttee are ........ yed to note duat the ......... or Sc. ..... STs at 
Budqaarten or AIR In various cateprla or,... II very low III c:ompar ...... to 
otben. TIM CommIttee stroaaIy dain tIaat acIeqaatie .......... ~SCIST caadldatel 
be poaed at tile beadqaarten or AIR 10 dlat lb ............ coaId be IooIr.ed after 
In a better way. 



CHAPl'ERIV 

Promotion 

4.1 With regard to the procedure being followed for promotion to various categories 
of post in AIR. it was stated that as per DOP&Ts guideline.41 regular promotions 
were affected through screening by a Departmental promotion Committee as 
presaibed in the reauitment rules. 1be recommendations of that Committee are put 
up to the appointing authority for approval before issue of promotion orders. 
Concessionslrelaxations are also given to SCIST employees in the ma1ler of promotion 
as per the guidelines of DOP&T. 

4.21u regards the total number of employees promoted in AIR and the number of 
SCs and STs among them during 1993, 1994 and 1995 in various groups of posts the 
following information was furnished to the Committee. 

Category ThtalNo. No. of No. of 
of employees ofempoyees SCs STs 

promoted 

Group A· 937 93 39 
Group 8 402 72 19 
GroupC 428 51 40 
GroupD 151 16 9 

• (This includes figures in respect of Indian Information Sezvice from which oflic«s 
are also posted to other media units of the Min. of 1&8). 

4.3 The Committee obsaved that the number and percentage of SCa and STs in 
promotion of Group 8 and C were very less and the reason for the less percentage of 
ST employees promoted is atated to be non availability of eligible candidate in 
respective feeder grades. On being asbd wbelher the authority is planning to divert 
the promotional posta to direct rcauitmeDt and if not how do the authorities propose 
to fill up the backlog of SCiST CIIeIory in promotiOD, the Ministry in a POit evidence 
reply staled that Diversion ofpoats falling under promodon quota to direct recruitmalt 
quota is Dot permissible under the rules. 1bia may so not be advisable as it would lead 
to a DUmber of carry forward vacancies in the promotion quota and would be .. aiast 
the interests of other SCIST candidalel wbo are in the line of promotion. 

4A TIle CoIIIndttee ........ ,.., to ... dult d ...... tIM ,..,.1993. 19M ..... 
1995 ......... 1NMIda1ioa ofSCIIST ... pl'OlllOlloa to Groap At B. C ..... D pam 
IaAIR"....-y1ow. 'I1IeCOl ••• 'U ....... tludlfnq .............. of ........... 
be ...... to SCIST .... DOt loud ...... Ia ... reeder cad .. lor pl'OlDOtloa to 
the nut ...... the Govenuneat ..... II ..... IaortIaI.y din"" .... 
PI'OIIIGdoDaI,.... to dInct I'eCI1Iia-L 

8 



Supersession 

4.5 When asked whether SCJST officers were superseded in promotion by general 
persons during the last five years it was replied that in 1992 and 1993 one ST 
Administrative Officer each and in 1996-97 two ST Administrative Officer were 
supc2'seded.lt was stated that the reasons for supersession of the above mentioned ST 
officers by general candidates was that Ope did not recommend them for promotion 
since they were assessed as "Unfit" for promotion on the basis of their service records. 

4.6 The Committee were also informed that the OPCs are guided by the general 
instructions issued by DOP&:T. including the instructions relating to SCa &: STs and 
if an SCJST officer was found "Unfit" on the basis of hisJher service records, helsbe 
was not recommended for promotion by the Ope and hence they are supcneded by 
lhe general candidates. 

4.7The Committee regret to note that durinll992 and 1993 oaeAdmlnlstntift 
Ollleer, In each year from ST catelory and Two AdminIs .... tlve OfIIeers from 
that category In 1996-97 were superseded In promotion by general candidates. 
The Committee desire that the supersession 01 SCIST candidates by Genenl 
Candidates be stopped immediately In AIR. The cases of supersession IhoaId be 
nctIfted at the earliest. The Conunlttee abo nconunend that necessary prenntlve 
measures should be taken up by the Ministry of Information" BroadcutlllllAD 
india Radio to prevent such supersession In luture. 

4.8 Asked about the number of officers given extension in service in various 
categories during 1993, 1994 and 1995 and the number of SCa and STs among them. 
In reply the Ministry furnished the following statement:-

GrouE Total SC ST 

A 9 
B 5 
C 
0 

14 

POST-WISE BREAK UP:-

Thtal SC ST 

1. Translator-cum-AnnoUDcer 2 
(Rs.2000-35OO) 

2. Newsrcader -cum-Translator (Urdu) 1 
(Rs. 3000-45(0) 

3. Newsreader-cum-1bnslator (English) 1 
(RI.3700-SOOO) 

4. Ncwsreader-cum-nanslator (1imll) 1 
(RI. 3700-SOOO) 
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.5. Announcer Grade-I (Rs. 3000-4SOO) 
6. AnDOUDCeJ' Gradc-m 

(RI. 1640-29(0) 
7. ProIl'IIDIDCr Executive (Rs. 2000-3.5(0) 
8. Director General (Rs. 7600 Faxed) 
9. Station Director (RI. 3700-50(0) 
10. ~umtS~oDDirector 

(RI. 2200-40(0) 

1 
1 

2 
1 
2 
2 1 

43Th. COnunlttee ...... t du ........ y..,.I"3, M.nd 'S"e number of 
..... n .......... toSC8and ST. wIaowen ...... ateDdonlnlervlcel ........... e 
_ compand to otIaen. AI ..... alt IOIIIe of tlte oIIIcen belo ...... to SCIST 
c:a ........ ntlnd from .nIce wI".t any promotion. The Committee feel that 
Kh'IaI exteDIIoa In .. me. to oIIken be)'ODd the age of .uperannuatlon .. not. 
laealtlay pnc:tke _ It makes the cIaa_ of pl'OlllOtlon of thOle oIIIcen wbo an 
e",hIe ... pl"OlllOdoD to tile next b ..... r .... The Committee, thenlon, deI.re 
that" prac:tIce of .... atendon III .mce Iboald be dlscGatinued immediately 
.. dult the pl'OlllOtlctUl ......... of ... tble SCIST employees.... protected. 



Roster 

CHAPI'ER V 

MISCELLANEOUS 

S.l The Committee were informed that roster was being maintained in AIR as per 
rules. As regards the maintenance ofroSlet it was stated that rosla'S are being inspected 
by the Liaison Officer and the rosters are also scrutinised in the Ministry at the time 
of examining dereservation proposals. 

S.2 On being asked whether any discrepancieslshortcominas were found in the 
maintenance ofRoSlet, it was stated that, some minor discrepancies were noticed and 
they were rectified in the Ministry itself. It was also stated that, simultaneously, the 
discrepancies were brought to the knowledge of the concerned officers and they were 
suitably advised to avoid repetition of the same. During the evidence the Committee 
observed from the roster being furnished to them by the Minisuy that the same has 
been prepared.hurriedly by AIR and are not maintained properly. 

5.3Tbe Committee note .... t ... dllcrepandel were Iound In the ....... tenanc. 
01 rosten as the sa_ were prepared ... rrledly. TIle CommIttee .110 note that 
the roster .re scrutinised by "'e MI .... try .t the time 01 namllll .. de .... "1dion 
proposals. The Conunlttee recommend that the I'OIter should be malnta ...... 
properly and the sa_ should .110 be Inspected by the MI .... try perlodlcaly/ 
replarly. 

Tr.lnI .. Abl'Olld 

5.4 On being asked the number of officers sent abroad on deputation, training, 
seminar etc. during the last fi~ years in AIR from various disciplines, the Ministry 
furnished the following statemenl:-

Wing No. of officers sent No. of otrlCa"S 
abroad ICDt abroad more 

than once 

Engineering 40 7 
Programme 53 7 
Administration 2 Nil 
Newt 12 1 

Total 107 15 

5.5 The Committee were infOlll1Cd that durinll993-94 one SC Officer, IDd duria. 
1994-95 DODe from SCIST cllelOlY IDd in 1995-96 one SC penoD WU IeDt IbroId 
for training. 

11 
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5.6 The Committee note that the number of SCIST persons sent abroad for 
tralnlnWto attend seminar Is very low. In this connection the Government have 
Issued a number of instructions for sponsoring the SCslSTs for tra ...... , semlnan 
and conference abroad. The Committee desire that due opportunity should be 
given to the SCIST candidates while sendlRl people abroad for training/seminar 
or on deputation; 10 that It will enhance their chance for promotion to higher 
posts in the orpnisatlon. 

Caste Certificate 

5.7 The Committee have been informed that in respect of All India Radio. 6 cases 
were reponed where persons have obtained employment on the basis of false caste 
certificate. 

5.8 On being asked the steps takenlpropose to be taken to prevent such appointments 
in future. the Ministry in a post evidence reply stated that, under the existing instructions 
there is no specific provision for getting the caste certificates verified from the issuing 
authorities before actual appointment. This is being resoned to in practice only in 
case of receipt of any complaint to that effect. When asked by the Committee as to 
what action has been taken against the persons who obtained employment on the 
basis of raIse caste cenificate, the Ministry in a note furnished to the Committee 
stated that AIR have taken following action in each case:-

(i) AIR Jalandhar: The disciplinary proceedings against the concerned official 
have been initiated. 

(ii) AIR Chennai: The case is in respect of Smt. D. Chitrao Engineering 
Assistant who claimed to be an ST candidate but after being asked to produce the 
evidence of her claim, she could not submit the caste certificate. Thereafter. she has 
filed a petition in High Court of Madras in June '93. 

(iii) AIR TIrunelveli: This is regarding appointment of Smt. K. Suganthi as 
Transmission Executive sponsored by SC against the post reserved for ST candidate. 
In this case Madras High Coun has directed to issue the order to appoint the petitioner 
on the basis of caste certificate dated 23.5.92 issued by the Tehsildar. Accordingly. 
appointment order on temporary basis was issued subject to her production of cute 
certificate from Revenue Divisional Office. In the mean time. she had approached 
the Honble High Court and got the stay order. This stay order has not been vacated 
till date. The matter is stil pending in the High Court. 

(iv) AIR Rajkot: The services of the accused Government servant have been 
terminated. 

(v) AIR Baroda: Kum. D.C. Katana, 1fansmission Executive was dismilled 
from service for furnishing false ST certificate. Howcw:r, in pursuance to a judgemeat 
to Cenlral Adminislrative Tribunal Kum. Kllaria has been reinlltaled as'D'ansmiuioD 
Bxecutive. 

(vi) AIR Ahmedabad: The case in respect of Shri P.C. Kataria. 'n'ansmiuion 
Executive who submitted false caste certificate. His cute certificate has now been 
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cancelled by Adi Jati Vikas Commissioner of Oujarat 00: AIR is taking appropriate 
action againstlhe official. 

S.9The ConuaI .... note .... t InAiIDdIa It.dIo as _ny" '.--an npoIted 
where persons have obtained ..... Io,......t on tit. balls of f ... cute celtlftcate 
.nd o.t of the 1 cues an .. b-J_lce.nd In another twocua proceecI ..... p .... t 
th.co ..... rned oftIdal haft ...... 1nItla ........... ConnI .... up tbat,eamesteftbrts 
should be made by AIR to complete and flu .. th .. cues .t the earliest. The 
Committee would Ute to be .pprlled of the ftnal.ctlon taken In each or th.e 
caws. 1b obtain e .... lo,ment on • f .... cute certlftcate Is • criminal offence. 
Therefore, If .ny penon Is found patty. necess.ry criminal proceed"" should 
be initiated ••• Inst him. TIle CommIttee .110 observe that .t p ...... t there Is no 
speclftc provisions under the esJstinl instractlons to let caste certlftcate ".rlfted 
from the IssuiDi .uthorltles belbre actal .ppolntment. Only on receipt or .ny 
compl.int to that .fred this Is be", resorted to. Th. Committee recommend 
th.t the Govel1UDeDt should make • provision In the rules for .,..rlftcatlon or 
caste certlftcate .IoDlwltb the ".rlftcatlon of cb.racter .nd .ntecedent at the 
time of entry In Go"e ......... t .. rvtce. 

HoulDi 

5.10 The Committee have been informed that at some stationslkendras All India 
Radio had built their own quarters which are allotted to the employees in accordance 
with the provisions of AIR (Allotment of residential quarters) rules. The Committee 
are constrained to note that in the rules, there is no provision for reservation in 
respect of allotment of staff quarter for SC/ST employees. 

5.11 'When asked the reasons for not providing reservation in residential quarters 
to SC/ST employees as per rules of Government of India, it has been stated thallhe 
proposal to provide reservation for SCs and STs in the allotment of residential quartC2"S 
built by AIR is in an advanced stage of consideration in consultation with the 
Ministry of Law, etc. 

S.1l The Committee note that AIR bas built some residential qul1en .t 
some of their KendrulStatlons and the same are .Doted to the e...,loy ... In 
accordance with the provisions or AIR (AUotment of residential qul1en) ...... . 
The Committee also note that at present there Is no provision in tbe rua. for 
reserv.tIon of residential qul1en for allotment to SCIST emplo,... and • 
proposal to provide ..... rvatlon for SCIIST. In .Uotment orrelldentlal qul1en 
Is at ad"ance stap or conslder.tion In coDIultatlon wltII tile M ..... try or law. 
The Conunlttee urp that the Ministry or I&BIAIR _aid ....... tile proposal 
expedltloully. connhatlon wlCb tile Mlmstry of Law etc. and ...... ry provision 
for ..... rv.tion of ....... eatlaI qurten be Incorporated In .. Ir allotment ru_ 
.nd tile C ........... be .......... of ........ poIItlon. 

Grlev8DClMlCeatplaln .. 

S.13'OD beiDg asked u to the prcx:cdtR adopted for the dispoIIl of complaiDtsi 
grieYlDCel of Sc/ST employees in AIR. time lakeD to dilpOle Of them IDd DUmber of 
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complaints/grievances received during the last three years in each of the disciplincs, 
the Ministry iD a note furnished to !he Committee stated that from 01.10.1995 to 
02.09 .1997 in All India Radio following Dumber of complaints from Sc/ST employees 
were received:-

Engineering WiDg 

Programme Wing 

18 

16 

Administration Wmg 16 

News Wing Nil 

5.14 When asked during evidence the method of meeting the representatives of 
Sc/ST employees, the frequency of such meetings and the level at which it is done, 
the representative of the Ministry stated that whenever Sc/ST employees have some 
problems they ask for a meeting which is permitted to them. No time limit is fixed 
and who so ever ask for a meeting it is granted and efforts are made to solve their 
problem. 

5.15 The Conuaittee feel that the complalnta/JrleYances of SCJST employees 
should be COIIIidend on top priority and dllpoaed of at the earliest. COIIUIIIttee 
allo desire dial Director General should also meet the rep ....... tatlves or SCIST 
employeel once or twice a year to sort out their compIalntslple"ances. 



PAin' II 

RESERVATION FORAND EMPLOYEMNT OF SCHEDULED CASTES AND 
SCHEDULED 1RIBES IN IXX>RDARSHAN 

CHAPTER I 

Background Note 

1.1 1be Committee have been informed that the first TV station was started undtl 
the aegis of AIR in 1959. TIll March, 1976 television was a part of Directorate Gentlal 
of AIR and it became a separate Directorate from 1.4.1976 with the new nomenclature 
"Doordarshan" . 

Directorate of Doordanhan 

1.2 At present Doordarshan is functioning under the Directorate General, an 
attached office of the Ministn' of Information & Broadcasting which is entrusted 
with the work of telecasting allover the country and implement the policies and 
decisions of the Ministry. 1be Director GeOtlai who is the head of the Directorate is 
assisted by senior officers in the field of Programme, Engineering, News and 
Administration. The Ministry in a post evidence reply furnished to the Committee has 
also stated that in Doordarshan out of those officers who are directly assisting the 
Director General in the fields of Programme, Engineering, News and Administration, 
one officer belongs to Scheduled Castes and two officers are from Scheduled Thbes. 

1.3 As regards the procedure for selection and appointment of Director Ocntlal, it 
has been stated that as per the extant Rules for the post, the selection is made by 
UPSC by following composite method of PromotionfTransftl on deputation. In the 
event this procedure does not yield any result, the post is filled by direct recruitment 
by the Commission themselves. 

lAThe Committee DOte dult tile DIrectorate of Doordanhan II beaded by a 
Director General who II assisted by Senior OIIken In the fteld of Programme, 
Englneerllllt News and Ad ........ tratloa. The CommIttee are happy to DOte that 
out oftheae _nlor olleen who are dlnctly aalstllII the Director Genenlln the 
fteltls of Programme, EngIneerlftlt News and Admlniltratlon one oftIc:er belonp 
to SC and two offtcen are from ST. communities. The Committee hope that In 
farlare also the Mlniltry wiD tab adequate number of peno .. belo"", to 
these cateprles gMna tlaemdne npnsentatlon In the DIndorate ofDoordanhan. 

IS 



CHAPTER 0 

Reservation 

2.1 The Committee have been informed that Doordarshan came into being as a 
separate entity on 1.4.1976 and the present percentage of reservations for SCs/STs 
applicable to various categories of posts both for direct recruitment and promotions 
became applicable to Doordarshan from 1.4.1976. To ensure the actual implementation 
of the reservation orders/instructions issued by DoP & T in favour of SCs and STh, a 
Liaison Officer each in the Ministry of Information & Broadcasting and Doordarshan 
has been nominated. These Liaison Officers are assisted by a Special Cell in each of 
these organisations. 

Recruitment 

2.2 It has been stated that the posts in Doordarshan are civil posts and the 
recruitment to Group' A' posts and certain group 'B' posts is made through UPSC and 
the remaining posts are filled up either through Staff Selection Commission or recruited 
locally through Employment Exchange as per the recruitment rules for the respective 
posts. 

2.3 The statement showing year-wise recruitment made by Doordarsban during 
the years 1994, 1995, 1996 is as UDder: 

Statement sbowlnR ye ....... ncrultmeat ..... by Doordarshan during the 
last th .... years (1994, 1995 A 19M) ... c..., 1II1II 1II1II No. of ......... No. III .... 1II1II No. 01 No. 01 Na.or 

of poIII No. or No. of __ ... sc ..... rwST c. ...... -- IItddIll ____ CInIOd ...... 
ClaW ...... '-"rr caaIId --"'111, 1dIIII' ........ , .......... , sc ST sc ST -- IIIId .. II1II _II1II II1II ....- ,.. ....- ,.. ,.. ,.. 

2 3 4 S 6 7 I 9 10 11 12 13 14 IS 16 

G ..... 'c' 
1994 4S2 249 47 37 14 44 19 63 50 34 34 29 
1995 266 In 34 Z6 60 29 13 42 63 6S 
1996 160 10 12 11 6 6 27 16 

c ..... 'D' 

1994 69 47 l 7 9 7 4 11 6 16 3 
1995 120 6S 3 10 13 .5 .5 11 6 l 
1996 43 31 l .5 7 3 3 11 12 

Note: No recruitment is done by DO: Doordanban in Group A & B posts. 

2.4 From the statement furBished to the Committee regarding the ycar-wiae 
recruitments made by Doordusban during 1994, 1995 and 1996 the Committee bu 
observed that the Dumber of vlC8DCiea Cllried forward iD respect of SCI and S~ in 
Oroup'C CIleICIrY arc 47-44, 34-29 andNJLrapecdvely. On being ubd wbatltep8 
bave been takt.D/p"opoIed to be tateu to minimise the carryforward vacancies in 
Doordanban, Special Recruitment Drives to recruit the SCa, S~· against backlog 

16 
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vacancies have been conducted during 1989, 1993-94 and 1995-96 and would be 
continued as and when required. 

Special Recruitment 

2.5 The Committee note that in order to wipe out the backlog and fill up the 
vacant post of SC and ST categories Special Recruitment Drives are resorted to by 
MinistrylDoordarshan. On being asked by the CommiUee about the number of 
candidates who have applied, the number of candidates selected and the number of 
candidates appointed both SCs and STs in Group 'A', 'B', 'C' and '0' categories the 
Ministry furnished the following statemenl:-

Statement showing number 01 candidates applied, number 01 candidates 
selected and number of candidates appointed in Doontanhan u a result 01 

spedal recruitment drive undertaken during the last three yean 

1994-95 1995-96 1996-97 
Gtwp'C 'Oroop'D' Group'C' Groop '0' Group'C' Group'D' 
SC Sf sc sT SC ST sc sT sc sf SC ST 

Total number No Special Recu. 20 39 08 06 08 20 06 04 
of posts Drive made in the 
advertised year 1994-95 
Number of SCIST 948 783 25 29 34 20 32 12 
persons who applied 

Number of SCIST 19 36 08 06 03 06 06 05 
persons selected 
Number of SCIST 17 36 08 06 03 06 06 04 
persons who actually 
joined 

2.6 The Commitlee observed from the statement furnished to them by the MinisU'y 
of Information ct Broadcasting that for a Special Recruitmeut Drive dunng 1993-94 
out of the 66 posts identiflCd in Oroup'C and 'D' selection is made only for 9 vac&DCies. 
During the evidence the Committee desired to know the reasons for tbiJ glaring gap 
betweeD the two figures. The rcpreaeutatives of the MinisU'y replied that "'Ibis depends 
upon the availability of candidates because in these OIJlDisations there are llfF number' 
of technical polll. The Dew vacuciea which are comiDg up are debet OD eqiDeeriD. 
side or propamme side: There is a general lack of availability of candidates". 

1.' TIle C ........... DOle dlat In Doordanban recnltlllent to Groap A,.... 
and certa. Groap B,.... .................... UPSCand .. n ............ .... 
IIIIed lip .... r ......... Staff SelectIon CoaaIrIIan er ncraI .... locally. TIle 
eaa.lttee note .... t d ...... 19M. 1_ .. namberG( carry fonrud "aca .... 
of SCI .. sn • Gnap C ,.... ...... ,....., ,...1' .... pectIY.ty. TIle eo--w-
......... tlnorderto-h .......... c.rylorward ".... ............ nc:raIID...a 
drIYe to ncnlt SCIISn My ....... c:oad1Ided ....... 1_, 1"3-'" and 1,"-". 
n. COIDIaIttee nant to note dlat tIM nuons for carrylq forward of til. 
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stated to be .. __ I the aon .... bWty of s.ltable candldatealroal .... 
ca ........ TIle CoaUIIIttee feel duat tile MInIdryIDoontanIIaD .... nat ..... 
any _no. eIIortI to II tIa ....... 1'IIe CoIIIIIIIItee 8ft 01 lite \'lew tlaat ....... 
concerted .orts ........... by M ..... trylDoon:lanUn lite .. ortId wII eontbnle 
to CJCaII' ..... c:aJmOt be wiped _I. ..... CcwuaMttee, "relon, ......... t tlae 
raerftdan orden ........ be stricti, foIIowed ....... rwd ....... be.a.ally 
IIDed ap.1'IIe CanaI_...., ....... ad dud the MlllldrJlDoord8n1wa ...... 
contInae to nIOI't to Special Recndta.t om .. tID ...... onIal .... wiped _I. 
The CoauaIttee ........ dlat IIsallable candidates an DOt ...... ay ayaUa .... froID 
tbeIe communities, the best.....,.. tile lIYaUabie amdkIa .. 1IKnaId be MIecW to 
flD up the .... rved yacanc_ and special tn ...... the Imparted to ...... to ... 
them suitable for the posts. 



CIIAPI'ER m ........... 
3.1 1be Itafl'llreDitb of DoordIrshlll u OD 1.1.96 wu u uDder:-

a.., 01 r ........ 01 N-.01 ....... ....... .......01 
poll ..,1..,.. SC ST SC ST SC ST SC ST 

A~ 434 61 II 14.0S. UK 4 14 0."" 1.lA 
A (AI."") 131 9Z 30 10.'''' UK 34 33 4.0~ 3.9111-
B ZOI1 ZI3 J5 13.5611 1.6111 30 121 I MIl 5 .. 1~ 
C 7W 1259 735 1605111 9.6,. 
D 2790 695 341 )1.9111 11_ 
D 2:13 157 51 67.'" 21. ... 
(5 ...... ) 

·Reaa'vation in Group A is only amonlal the lowest rung and in promotion in non­
selection method above the lowest IUDg. 

3.2 When asbd Ihc reuonl for shortfall in Ihc employment of sea and STs u 
&pinal their reserved quota partk:ul.ly in Group 'A' (lowest runl) and Group 'B' the 
Ministry in a note furnished to Ihc Committee ItIICId Ihal due to non-availability of 
candldatea from Iheae categories l'le shortfall in posta are there. 

WbeD the Committee wanted to know the steps or measures laken lO clear the 
shortfall in l>oorUaban, the Minillry, in • poll evidence reply staled Ihal Special 
Reauitmenl Dri~ wu held durilll 1993-94. Howeva-, due to non-availability of 
suitable candidates, aU the backlol vacancies could not be filled. A Special 
Recruitment Dri~ would beconducled in the near fUture to clear the ~acklOI vacancies 
of SCI/ST •. It wu 1110 IlIIed tbalinstructiOilI in this regard wou:d be iuued. 

3.3 The Committee deaired to know the totaIltreDJtb of oflicen dilCipllno-wise III 
Headquarta'S ofDoordulban and the numba' ofSCsISTa amoq tbem u on 1.10.1 m. 
In reply the Minillry furnished the foUowinl statemeDt:-

SI. OilCipline 
No. 

1. EaliaeaiDJ 
2. ProJI'IIIIIDI 
3. AcImiD.tIIrIdoD 
4.Newa 
S. ADd ... ".em 

!!fo, of ofllcen 
workinl in DOn 
HCIdquIrten 

93 
74 

4' 
CM 
en 

19 

Numbrt of SCJST 
ofBcen among them 

sc 
CM 
m 
09 

ST 

02 

02 
01 
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3.4 The Conunlttee note that tbe number 01 ofllcen beloaaPlll to sea .nd 
~'1i posted .t headqu.rters or Doordarshan Is very low In comparison to otbers. 
In certain disciplines Uke Elilineering not even ..... le oftlcer from ST category 
h.s been posted. Similarly, In News .nd Audience R ... rch DildpUnes there Is 
none from SC category. Tbe Committee desire that .dequate number of SCIST 
persons in all disciplines should be posted at tbe Headquarters 01 Doordanhan 
so that their Interest could be looked .fter In a better way. 

Promotions 

It has been staled that as per DoP&Ts guidelines, regular promotions are effected 
through screening by a Departmental Promotion Committee as prescribed in the 
recruitment rules. The recommendations are put up to the appointing authority for 
approval before issue of promotion orders. As per DoP&Ts guidelines on the subject 
and the provision in the recruitment rules, concessions/relaxations are also given to 
SC/ST employees in the maller of promotion. 

3.5 When asked the number of persons promoted in Doordarshan during the last 
three years (1993, 1994 & 1995) in various groups and number of SCslSTs among 
them the Ministry in their reply stated:-

Category 
of 
employees 

GroupA* 
Group B 
Group C 
GroupD 

Total No. 
of 

employees 
promoted 

12 
17 
27 

No. of 
SCs 

Nil 
08 
09 

No. of 
STs 

Nil 
02 
07 

·Figurell relating to Group ',," Ire included in the r .. urea under AIR (Annexure-D) wbicb 
cordinates the same in respect of Doordanban alIo. 

3.6 The Committee were also informed that during 1993-94 in the grade of junior 
TIme Scale, 4 posts for SC and 2 posts for ST were derescned, during 1994-95 
13 posts for SC and 11 posts for ST were also dereserved. 

3.7 Tbe Committee note tb.t during tbe year 1993, 1994, and 1995 no SCJST 
employees from Group B pOlts was promoted. Even In Group C and D posts also 
tbe promotions made In respect 01 sea .nd S1i cafeJorlu are not satlaf.ctory. 
The CommIttee desire tb.t .11 promotional vacaadel reten'ed lor sea and S1i 
should be ftlied up u .... ntiy. Tbe Committee are dls ... yed to DOte that IOIDe 
promotional pas .. reserved lor sea and m were dense"ed d~ 1"3-94 
and 1994-95. Tbe CommIttee recommend that If adequate number or sea and 
S1i candlcl.teI .re not .v.llable In tbe ..... bllty zone, they shoulcl be promoted 
eltber by extend .... the esiItllllzone 01 COIIIIcIeratioa or even by havlng..,....te 
zone 01 COIIIlderatlon to tbese ca ... o ..... 
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Training Abroad 

3.8 Asked about the discipline wise number of officers from Doordarshan sent 
abroad on deputation, training, seminar, etc. during the last five years the Ministry 
has furnished the following statement:-

Wing 

Engineering 
Programme 
Administration 
News 
Total 

No. of officers sent 
abroad 

73 
124 
23 
64 

284 

No. of officers 
sent abroad more 

than once 

5 
9 
3 

12 
29 

3.9 The Committee note from the list furnished to them by the Ministry about the 
officers from Doordarshan who were sent abroad during 1993-94, 1994-95 and 1995-
96 that out of 165 officers sent abroad only 9 officers are from SC community and 
more than ST category. 

3.10 The Conunlttee are dismayed to note that during the lut nve years out 
of 184 candidates lent abroad for training/to attend seminar by Doordarshan 
29 persons belonging to SC and ST categories. The Committee also note that 
during tbe year 1994,1995 and 1996 only 9 SC otracers and none from ST category 
was sent for training abroad. Tbe Committee feel that in Doordarsban the 
opportunity to participate In the foreign training and to attend seminar is denied 
to tbe SC/ST employees. In this connection Government have issued a number 
of instructions for sponsoring the SCsIS'Il! for training, seminars and conferences 
abroad. The Committee, tberefore, recommend that while sending persons for 
training, seminars and conferences abroad preference should be given to SCsI 
S15 as It wiD enable tbelr personal staff. 



CRAPl'ERIV 

MISCELLANEOUS 

4.1 Doordarshan Kendras have been telecasting the policicslp'ogranunea formulated 
by Government of India f(l' the WelfU'e of SCs and STs for their upliftment and 
awareness. 

4.2 In DoordU'shan, priority is also given to tribal U'eas for setting up Transmitters, 
Studios, etc. to bring Ihese areas under coverage, involve the local tribal community 
in their cultural programmes and also to generate local employment. 

4.3 Whea the Committee desired to know the number of TV Towers/Stations set­
up so far in Tribal Areas and Scheduled Areas in the Country. The Ministry in their 
post evidence reply furnished to the Committee have given the following details in 
respect of TV Transmitters/Studios presently functioning in TSP Districts. 

Studios 10 

MYTh 18 
I.PI's 
VLl'I's 
Transposers 

236 

42 
4 

4.4 On being asked about the steps takenlproposed to be taken to set up new TV 
TowerslStations in the areas predominantly inhabited by SCslSTs or in backward 
areas, the Ministry furnished the details ofTV Projects paently uncia' implementaliOD 
and those proposed to be set-up in TSP Districts, which are as under' :-

(i) ProJeClslIIIIler ImplemellltltioJl : 

Studios 9 
HYJi 5 
I.PI's 36 
VLPTs 24 

(ii) Projects propouti "", yet to be ItIIICIiDMd : 

Studios 3 
HPI's 2.S 
LPI'a 24 
VLPI'I 3 
'n'uIIpoIIn 1 

4J.Wbea ubd wbedIIr die MbdIIry/Au1badI:y .. awn tbI& Ibcn lie_ TV 
'lbMi.lslllloDl iD die COIIDIrJ wbk:b lie .... JIOII-ftuIcIloal ai haw Dot yet .. 
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started functioning. the Ministry stated that about 30 TV Transmitters are at present 
DOD-functional. Out of these 30 TV Transmitters. 9 TV Transmitters are in the TSP 
Districts. 

4.6 When the Committee desired to know the steps talcenlproposed to be taken to 
malee them functional in reply it has been stated that out of the 9 TV Transmitters 
falling in the TSP Districts. staff for 7 TV Transmitters has been sanctioned. Action 
for recruitment/deployment of the staff is being taken and efforts are being made to 
make these Transmitters functional at the earliest possible. Proposals for creation of 
required posts for the remaining Transmitters is being pursued with the Ministry of 
Finance. 

4.7 The CommIttee note that In trlbal.reas .nd Scheduled Are. 10 Stud_. 
18 HPrs1J6 LPTs, 41VLPTs.nd 4..........,..n llave been_t up.The Committee 
.110 note that there .re 'TV 1bwenlStatlonlln the country wIa1cll .re In TrIbal 
.reas .re non-functionaL TIle CommIttee ."0 Dote that Government Policy II to 
give priority to tribal .reaslscbedulecl .reas for tile 1 ..... I .. tIon 01 T.V. Towenl 
Stations T.V. Tr ........ tten, etc. But the non-rundlonlna ofthae Statlonlfl'owen 
In tIIese .reas II contr.ry to the .... tractlons of tile Government. The CommIttee 
note that recnaltment/deployment 01 .... being made to make tIIese tnnInIItten 
functional. Tile Committee recollUlleDd tll.t .dequ.te number of starr be 
recruited/deployed .nd other f.dHtles be provided 10 that tile non-functloul 
TV 1bwenlStadonl In TrIbal AnMlScbeduIed Areas stalt functlonlai .t tile 
earliest. The CommIttee would .110 Ike to be .pprlsed on tile .... t ..... tIon In 
tbII reg.rd. 

4.8 During evidence the Committee wanted to know the social work undertaken 
by Doordarshan especially in Tribal and backward areas. The Committet pointed out 
that in the field of agriculture, education, health etc. Doordarshan can explain in better 
way than through any other means. A special emphasis was given to the district Koraput 
in Orissa (which is adjacent to Bastll" district of M.P.) where a short wave station was 
under construction. It was suggested by the Committee that if the programmes are 
telecasted on Doordarshan, it will be better becaUse people can see them. The illiterate 
and backward people can understand something better by seeing it than by hearing. 
FurtheI:. if these programmes are telecasted iD the language other than locallangulle 
then also the tribals will not be able to understand them. It was, therefore, suggested 
that proposal for telecast in local languaae should be made so that the tribals can 
understand it-easily and try to follow the programme. SiDce the people of Butar and 
Koraput speak the same language, the Committee suggest that a tribal unit be set up at 
Koraput urgently. 

4.".... Committee note duat DoordarIIIaD plays 8 major role In .ndel'taldal 
the IOdaI work In the trlbaI.reas espedaIIy In tile fWd 01 apiaaltu ...... uea .... 
culture .nd llealth. Since .... Bterate lliball caD better ...... ntand ...... by 
IeeIng than ................ oIDoordanUa .. q .... bnportaDt. Since .... DIIIrid 
Koraput of Orilla ..... Butar 01 MadIa,. PradeIIt .... adjacent .......... tile 1IIIDe........, tile CoanIttee ............ t aTV S ..... be letapaUaIpv (OrIlla) 
for whlda .. nctIoD Ia •• lready bee. obtalMd. TIle ConunIttN allo ....... nd 
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dial tile P ............. be telecuted III tile 1oaI ........ dIa ................... 
10 dial It may be euy for the lit ........... nt.nd ... ,............. 

NIIWDBuu; 
December, 1998 
AgrahayaNl. 1920 (SakIJ) 

KARlYA MUNDA 
Chairmllll. 

Co""";"" Oil 1M ~rtUr 
0/ ScMduIed OuItllINI 

ScMdultd 7Hbt.r 



APPENDIX 

(lide pU'a of Introduction) 
SUMMARY OF CONa.USJONSIRECOMMENDATIONS CONTAINED IN 

1lIEREPOIU 

Sl. No. Para No. Summary of ConclusionslRecommcndations 

1 2 

1. 1.6 

2. 2.5 

3 

'The Committee note that All India Radio is headed by a Director 
General Who is assisted by Senior Officers in the field of 
Programme. Engineering. News and Administration. The 
Committee appreciate that out of these senior officers who are 
directly assisting the Director General. two officers belong to 
Scheduled Cute community and three officers belong to Scheduled 
Tribe community. One SC officer in the feeder cadre of Senior 
Administrative Grade is eligible for consideration for promotion 
to the post of Director General. The Committee hope that the 
Ministry will continue to keep up this sprit in future also in ordec 
to maintain the adequate representation of SCslSTs in the senior 
level officer in the Directorate of AIR. 

The -Committee note that the posts in AIR U'e civil posts and the 
recruitment to the Group 'A' posts and certain Group 'S' posts is made 
through UPSC. The remaining posts are filled either through Staff 
Selection Commission or recruited locally through Employment 
E.xcbange. The Committee also Dote that as per the statement of 
recruitments made by AIR chuing the year 1994-1995 and 1996 certain 
posts have continued to be canied fcntard eapecially in Group C and 
D calcIories. The reason for this C8IT)' forward of vacancies is staled 
to be non-availability of suitable candidates for SCIST communities. 
The Committee fed tbIllbere is no deardl of suitable SCJST candidates 
in the Country and as such Ministry's plea is untenable. Had the 
Ministry of Information A 8~g/AIR made lCI'ioua efforts to 
fill all these posta, the need for caaying fcrward the IIJDC would not 
haw ariIeD. The Committee are of the view that UDIeIa coacerted 
etforts are made by theAIR. the sbortfall in the repmlCllltatioD of SCaI 
STs cannot be wiped 0Ul The Committee, therefore. tqe that the 
reservation orden should berigidly followed 10 tbatJ"ClflWd VICIDCiea 
are filled in at the earliest aDd abortfaIls are obIiliel'8la1. The Committee 
desire that the Ministry/AIR ahould apia reat to time bouDd Special 
Recruitment Driwto" wipeout the sbortfall of ft'AIeMId VlCaDCies. 'The 
Gowrnmeat ibould also consida" to IIJPOiDl SCalSTs on the buia of 
their minimum Educadonal QUIUficllions for a poll aDd impart them 
iDsavice training to mike them IUitIbIe fex- the poll 

2S 
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3. 2.7 The Committee are distressed to note that despite clear instructions 
of the Government AIR is nOlinterviewin, the SCIST candidates 
on separate dates and in IICpIrlle blocks other than the day. on 
which ,eneral candidatca are interviewed. The Committee also 
note Ihat wbeD the matter wu uDda' their consideration lhe Director 
General, AIR hu iaaued instruc:tions on 8.8.97 to all its Zonal 
HeadslHeads of Oftices to invariably follOw the inslrUCtionsiuued 
by the Ministry of Home Affairs and DOP Ii T witb reprd to the 
holding of IlCpll'lte inta'Views of SCIST candidates. The Committee 
desire Ihat in all future recruitments, SCIST candidates even though 
Iheir number is \'a)' few be interviewed on separate dates and in 
separate blocks so lbat the candidates belonging to these 
communities are nOl adjudged in proper prospective. 

4. 2.9 The Committee note Ihat out of 40 penons employed on cuual 
buia duriDgthe last tbn:e years, 10 pelIons belong to SC category 
and none from ST category bas been taken in. Tbrte are specific 
orders on the subject that reservations are applicable in cue of 
cuual vacancies also when the duration of employment is more 
tban 45 days. 1be Committee desire tbat AIR should strictly 
implement the directives of the Government and uncia' serious 
efforts to employ ST candidates also on cliUal buia. 

5. 3.5 The Committee regret to note that the iepraentation of SCs and 
STs in Group A and Group B posts (also diSCipline wise) in AIR 
are much below the prescribed quota. The Committee are not 
convinced with the plea of Ministry of non-availability of suitable 
Sc/sT candidates and strongly recomme.nd Ihat abortfall in all the 
categories of posts should be wiped out by n:sortiDg to apeclal 
reauitment drives u assured by representatives of the MiDiatty. 

6. 3.6 The Committee are dismayed to note Ihat the number of sea and 
STs at Headquartcn of AIR in various CIIeIories of posts is very 
low in comparison to otben. The Committee SIrOn"y desire Ihat 
adequate number ofSClST candidatea be posted at the beadquaIUn 
of AIR so tbal their interests could be looked after in a beaer way. 

7. 4.4 The Committee are UDbappy to note that dwiag the yCll'-t 993-1994 
and 1995 the representation of sea ST. in promotion to Group A. 
B, C and D posta in AIR wu very low. The Committee suaeat that 
if requisite number of ClDdidates belonging to SCIST are DOl found 
suitable in the feeder cadre for promotion to the neu arade. the 
Oovemmeut sbould fill up the sbortfall by diwrtiDg the promotiOllal 
posta to direct recruitment. 

8. 4.7 The Co_nee rep to Dote that dw. 1992 and 1993 ODC 
AdmiDiatrative Officer, in eadl year from ST CIIeIory IIId 1Wo 
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Adminiltrative Officerl from that calClory in 19.96-97 were 
aupeneded in promotion by ICRa'Il cudidlll:L The CommillCc 
desire that the lupencuion of SCiST candidatea by General 
Caudidatea be Itopped immediately in AlR. The calel of 
supencuion sbould be rectified at the earliesL The CommillCc allO 
recoJDJDeDd that neceuary pmoeniM mcuurca sbould be lIkeD up 
by the Ministry of IDfOODation cl BroadcastinJ/AIllDdia Radio to 
preventlucb supalCllion in future. 

9. 4.9 The CommillCc note that duriDl the yean 1993. 1994 aDd 1995 the 
number of officers belonlin. to SCI ud STa who were giwn 
exlCDsion in service is neclilible u compared to otben. As a result 
lOme of the officers belonJiDI to SCIST Calelorica rcIircd from 
service without any promotion. The Committee feel that livinl 
extension in service to officers beyond the qe of aupcnDnuation is 
not a healthy practice u it mara the chalices of promotion of thole 
officers who arc eligible for promotion to the next hip Fade. 
The Committee. therefore. desire that the practice of liviDl 
extension iD service should be discontinued immediately 10 that 
the DrOmotional chancca of eligible SCIST emplo)"'CIlI'e protectecl. 

10. S.3 The CommillCc note that lOme dilcrcpaDcies were found iD the 
maintcnuce of rosterl u the IlIDC were prepared bmiedly. The 
Committee a110 note that the rOller arc acrutiniled by the Ministry 
at the time of examining derclervalion proposall. The CommillCc 
recommend that the roater should be maintained properly aDd the 
same abouId a110 be inapccttd by Ibc Ministry periodicallylr'c:pW'ly. 

11. 5.6 1bc Committee note that the number of SCISTpersonl sent abroad 
for training/to attend seminar is very low. ID thiI connection the 
GovernmeDt have issued a number of inllrUctionl for aponaoriDg 
the S~Ts for traininl. seminars ud conference abroad. The 
Committee desire that due opportunity should be given to the SCI 
ST caadidalel wbilc ICDdiDg people alx'oad for traiDiDJ/1CIDiDar 
or on. deputation; 10 that it will enhance their cbanc:lC for promotion 
to hip posts in the OIIani1alion. 

12. 5.9 The Committee note that in AlIlDdia Radio u many u 6 CIa are 
reported where personl have obtained employment on the billa of 
falle cute catitlcate and out of thcIC 2 cues are IUb-judice and ill 
another two CIa proceedinp against the coaccrned oftidal have 
been initiated. 

The Committee UIIe that. carneat efJorta abouId be made by AIR to 
complete and fiDaliIe tbeIc cUes at the .. Uat. The Commi_ 
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would like to be apprilCd of the tiDli actiOD takeD in ead:I of these 
cuea.1b obtain employment on a fllse cute certiflcllc is a crimiDli 
ofl'ence. Thrzefore, if any penon is found pilty. DeCe8lary aiminll 
proceedings should be initiated &pinat him. The Committee llso 
obsave that at praeDt ke is no specific provisions under the 
existing inSIrUctiona to get cute certificate verified from the isauiDg 
authorities before actull appointment. Only on receipt of any 
complaint to that efl'ec:t this is being resorted 10. The Committee 
recommend that the Government should make a provision in the 
rules for varification of caste certificate 1I0Dgwith the variftCatiOD 
of character and antecedent at the time of entry iD Government 
service. 

The Committee note that AIR has built some residential quartcn at 
some of their KcndrulStatiODl and the same are allotted to the 
employees in accordaDc:e with the provisiona of AIR (AilotmeDt of 
raideDtili quarten) rules. The Committee llso Dote that at present 
there is no provision in the rules for reservation of residential 
qull'terl for 1I10lmeDt 10 SCIST employees and a proposal to provide 
reservation for SCslSTs in allotment of residential quarters is at 
advance lt88e of consideration in consultation with thl Ministry 
of Law. The Committee WJe that the Ministry of Icl:D/AIR should 
finllilc the proposal expeditiously in consultation with the MiniaIry 
of Law etc. and nec:eaary provision for reservation of reaideDtili 
quartenbe incorporated in their allotment rules and the Committee 
be apprilCd of the latest position. 

The Committee feel that the complaints/grievances of Sc/ST 
employees should be considered on top priority and disposed of at 
the earliest. Committee 1110 desire that Director General should 
also meet the represeDtativea of Sc/sT employees once or twice a 
year to 10ft out their complaints/grievances. 

PARTB 

The Committee note that the Directorate of Doonlarsban is beaded 
by a Director General who is usialed by Senior Ofticen in die 
field of programme. &giDeeriDg. News and AdminisCntior.1be 
Committee ue happy 10 note that out of Ibesc senior oftlccn wbo 
are directly .. lisUDg the Director General in the fields of 
pI'OJDIDIDC, EagiDeeriDJ. News and AdmiDisIntlon ODe officer 
belOD" 10 SC and two oftic:en ue from STs comlDlmidei. The 
Committee hope that in future llso the Ministry will '* adequate 
DUJDber of penonl beloDging to these CIleIoria JiviDI tbcm due 
rcpeICDtatiOD in the Directorate of Doordarsban. 
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The Committee nOle that in Doordarshan recruitment to Group A 
posts and certain Group B posts are made through UPSC and the 
remain in, posts are filled up either throu,h Staff Selection 
Commission or recruited haUy. The Committee note that durin,. 
19M. 199~ the DUmber of carry forward vacucies of SCs and STs 
in Group C posts are "7-44. ~-29 respectively. The Committee 
also note that in order to minimise the carryforward vacancies 
special recruitment drive to recruil SCslSTs have bceD conducted 
durin, 1989. 1993-94 and 199~-96. The CommitleC repel tp note 
that the reasons for cmyin, forward of the vacancies rcaerved for 
SCslSTs even after the special Recruitment Drive are stated to be 
as usual the non availability of suitable candidates from these 
catcsorics. The Committee feel that the MinistrylDoordarshan has 
nOl made any serious efforts to fiD IhcIe posts. The Committee are 
of the view that unless concc:rted efforts are made by Ministryl 
Doordanhan the shortfall will continue to occur and can nOl be 
wiped out. The Committee. thcrcf'orc, suueat that the rcavation 
mien Ihould be llricdy followed and rcac:rvcd vacancies be actually 
ruled up. The Committee also recommend that the Ministryl 
DoordIrsban should continue to reaort to Special Recruitment 
Drivca tiD the shortfaillR wiped out. The Committec desire tbal 
if suitable candidates are not readily available from thCle 
cOlllmunida. the best amon, the available candidates should be 
selecled to fill up the raerved vacancia UId special traiDiD, be 
imp.-ted to them to make them suitable for the posts. 

The Committee note that the number of offic::en bclonlinlto SCa 
and STs posted It headquuters of Doordaraban is very low in 
comparison to others. II certain disdpUna lib BaJinec:rin' nOl 
even a ainale officer from ST cllClory has beeD posted. Similarly. 
in News dd Audience Reseudl Diacip1inea Ibere ia nODe from 
SC caIeIory. The Committee desire thatldequlte IIWDba' of SCI 
ST persons in all discipliDes should be posted atb Had QuIItIn 
of DoordIrshan so Ibal their intc:rat could be looked afta' in a 
bettc:r way. 

The Oommittee note that durin, tbe yell' 1993. 1994 UId 1995 no 
SCIST employees frmn Group B posts wu prOlDOllld.IMa in (]roup 
C and D posts also the promotions made in respect of sea UId STs 
calCloriCi are not satisfactory. The Committee deIire tbat all 
promotion vacanc:ia rescned for sea UId STs should be 81leet up 
urlently. The Committee are dismayed to note that some 
promotional posts resened for SCI and STs werederelened durinl 
1993-94 and 1994-9~. The Committee rccommed Ibat if IdequaIe 
numba' of SCI and STs ClDdidIlleS are nOl available in Ibe eliJibility 



2 

19. 3.10 

20 4.5 

21 4.7 

30 

3 

zone, they muld be promoted either by tJttcndingthe existing zone 
of considerllion or even by having separate zone of consida"llion 
to these categories. 

The Committee are dismayed to note that during the lut five years 
out of 284 candidates sent abroad for training/to 'atlend seminar by 
Doordarshan 29 penons beiongingto SC and ST categories. The 
Committee also note that during the year 1994. 1995 and 1996 only 
9 SC officers and none from ST category wu sent for trainillg 
abroad. The Committee feel that in Doordarsban the opportunity to 
participate in the foreign training and to atlend seminar is denied 
to the SCJSTemployecs. In this connection Go~ent have issued 
a number of instructions for sponsoring the SCslSTs for trainillg. 
seminars and conferences abroad. The Committee. therefore. 
recommend that while sending persons for training. seminars and 
conferences abroad preference should be given to SCslSTs u it 
will enable their personal skill. 

The Committee note that ill tribal areas and~hed\llcd Areas 10 
Studios. 18 HPTs 236 LPTs, 42 VLPrs and 4 Transpoaera have 
been Bet up. The Committee also nole that there are 9 TV TowenI 
Stations in the country which are in Tribalareu are non-functional. 
The Committee also nOIe that Government Policy is to give priority 
to tribal arcasIscbcduled areu for the installation of T.V. TowenI 
Stations T.V. 'Il"ansmitltlS. etc. But the non-functioning of these 
StationslTowers in these areas is contrary to the instructions of the 
Governmeat. The Committee nole that recruitment/deployment of 
statJ is being made to make these transmitltlS functional. The 
Committee recommend thalldequate number of staff be recruited! 
deployed and other facilities be provided so that the non-functional 
TV TowcraiStations in Tribal Areas/Scheduled Areas start 
functioning at the earliest. The Committee would also like to be 
apprised on the lalest position in this regard. 

The Committee note lbat Doordarsban play a major role in 
undertaking the social work in the tribal areas especially in the 
fadd of apiculture. education. culture and health. Since the illiterate 
tribals can better undcrstaDd things by seeing than listcDing. the 
role of Doordarshan is quile important. Since the District Koraput 
of Orissa and BastIr of Mldbya Pndcsh are adjaceDt and speak 
the same lanJUllC. the committee desire that a TV Station be set 
up at Jajpur (Orissa) for which sanction bu already beeD obtained. 
The Committee also recommcod that the proaramJDC be telecasted 
ill the locallanguaaeldialect lD all tribal areas .0 that it may be 
easy 'for the tribals to understand the progi"amme. 
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